
GOVERNMI~r~T OF MEGHALAYA 
LA W (I~) DEl> Al{TMENT 

***** 

NOTIFICATION 

Dated Shillong, the 07th July, 2023. 

-" 
No, LJ (11).73/2012/26 -In th~ interest of public service and in exerCise of the powers conf~~ed 
by sub-section (2) or Section 20 of the Code or Criminal Procedure 1973, th~ Governor of 
Meghalaya is pleased to appoint the following Aqditional District Magistrate as the Executive 
Magistrates within South West Garo I-\ills District "vitli immediate effect until further orders:-

1. Dr. Rezina Ch. Marak, MCS. 

2. Shri. Raymond l. D. Shira, MCS. 

3. 'illit. Prf'tlyli~", 1<' Sangma, MeS. 

4. Smt. Yosima W. Momin, MeS. 

No. LJ (B).73/2012/26-A In the interest or public service and In exercise of the powers 
conferred by slIb-section (1) of Section 20 of' the Code of Criminal Procedure 1973, the 
Governm of Mcghaluya is pleased to appoint the following Assistant Commjssloners as the 
Executive Magistrates within South West Gal'o Hills District with immediate effect until further 
orclers:-

1. Smt. Crystal R.N. Sangma, MeS. 

2. Dr. Digonta Hajong, MeS. 

Sd/-
(Cyril V.t). Die.,gdoh), 

Secretary to the (iovL. of Meghalaya, 
Law (B) Department 

*** 

Memo No. LJ tB). 73/2012/26-B, Dalcd Shil\ong, the 071h .luly, 2023. 
Copy for'vvardcd to :-

1. The Deputy Commissioner, South West Garo Hills District, Amj')ati with reference to his 
letter No. SWGllA/Mgst/Lg1.2/20 19113 datecl13.06.2023. 

2. The Director of Printing & Stationery, Meghalaya, Shil,long for publication of 
Notilicatioll in the Mcghalaya Gazelle. 

3. The Personllcl & A.R. (A) Departnlelll rur information. 
: . ~Onicer l·onccl'11ed. 
y.t~he Dnla Entry Operator, Law (A) Department for uploadillg tbe Notification in the Law 

Dl:partment wc hsi leo 

By order etc., 

~Mln~ 

Deputy Secretary to the Govt. of Meghalaya, 
:iii.. Law (B) Department 


